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IN THE MATTER OF

1. Triveni Lal (General)
Aged about 45 years
S/o Shri Shiv Lakhan Lal
‘Khallasi
C/o Assistant Controller of Stores Diesel
. ‘Northern Railway, Tukhlakabad
3 , ~ NEW DELHI-110044

2. ‘Bhupender Kumar (General)
8 | S/o. Babu Ram
‘ Khallasi
" C/o Deputy Controller of Stores,
‘Section G, General Stores,
Northern Railway, Shakurbasti, ‘
Delhi. | -

3. Charan Singh (General)
S/o. Sardha Ram.
Khallasi
C/o Deputy Controller of Stores
“Section F, General Stores,
Northern Rallway, Shakurbasti,
Delhl

B

4. DharamVIr (Scheduled Tribe)
S/o. Ram Lal
Sr. Khallasi
C/o Deputy Controller of-Stores,
Section F, ‘General Stores,
Northern Railway, Shakurbasti,
Delhi. ‘

5.  Harish Singh (General)
- SJo. Shishupal Singh
Khallasi: .
C/o Deputy Controller of Stores
Section Despatch, General Stores,
_ Northern Railway, Shakurbasti,
Delhi. \

S



6.  Joginder Kumar (General)
S/o. Ghulab Singh
Sr. Khallasi
C/o Deputy Controlier of Stores,
Section RS, General Stores,
- Northern Railway, Shakurbasti,
- Delhi.

7. Krishan Singh (General)
S/o. Mir Singh
Sr. Khallasi
C/o Deputy Controller of Stores,
Section ISA, General Stores,

Northern Railway, Shakurbasti,
- Delhi.

8.  Lachaman Singh (General)
~ s S/o. Hardass
Daftri
C/o Deputy Controller of Stores,
Section Biils, General Stores,
- Northern Railway, Shakurbast|
Delhn

9. Lachman Singh (General)
S/o. Gopal Singh
Sr. Daftri
C/o Deputy Controller of Stores,
Section CR, General Stores,
.. : Northern Railway, Shakurbasti,
» Dethi. |

10.. Laxman Prasad Meena (Scheduled Tribe)
. S/o. Kanhaya Lal Meena
Khallasi
C/o Deputy Controller of Stores,
Section RS, General Stores,
Northern Railway, Shakurbasti,
Delhi.

11. Lila Ram (General)
S/0. Om Prakash
Sr. Khallasi
‘C/o Deputy Controller of Stores,
Section Despatch, General Stores,
Northern Ra||way, Shakurbast|
Delhi.
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12.

13.

14,

15.

16.

17.

%

Mangey Lal (Scheduled Tribe)
S/o. Panna Lal Meena

Khallasi

C/o Deputy Controller of Stores,
Section Yard, General Stores,
Northern Railway, Shakurbasti,
Delhi.

Mawasi Ram (General)

S/o. Puran Chand

Sr. Khallasi

C/o Deputy Controller of Stores,
Section F, General Stores,
Northern Railway, Shakurbasti,

" Delhi.

Maya Prakash (General)

S/o. Om Prakash

Sr. Khallasi

C/o Deputy Controller of Stores,
Section Yard, General Stores,
Northern Railway, Shakurbasti,
Delhi. '

Mahender Singh ( Scheduled Caste)
S/o0. Ram Swaroop
Daftri

C/o Deputy Controlier of Stores,

‘Section RS, General Stores,

Northern Railway, Shakurbasti,
Delhi. '

‘Nanhey Lal Yadav (General)

S/o. Ram Sabad Yadav

Khallasi

C/o Deputy Controller of Stores,
Section Despatch, General Stores,
Northern Railway, Shakurbasti,
Delhi.

Raghubir Singh (General)

S/o. Satya Singh

Sr. Khallasi

C/o Deputy Controller of Stores,
Section G, General Stores,
Northern Railway, Shakurbasti,
Delhi.
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18.

19.

20.

21.

22.

23.

Ram Avtar (General)

S/o. Rameshwar Dayal.

Sr. Khallasi

C/o Deputy Controller of Stores,
Section Yard, General Stores,

Northern Railway, Shakurbastr
Delhi.

Ram Jeet (General)
S/o0. Dukhoo Ram
Daftri

C/o Assistant Controller of Stores Diesel,

General Stores, Northern Railway,
Shakurbasti, Delhi.

Ram Pal Sharma (General)

S/o. Hari Chand

Jr. Clerk

C/o Deputy Controller of Stores
Section CR, General Stores, .
Northern Railway, Shakurbasti,
Delhi. |

Ram Pyare (General)

S/o. Birjoo

Sr. Khallasi

C/o Deputy Controller of Stores
Section Yard, General Stores,
Northern Railway, Shakurbasti,
Delhi.

Ram Saran (Scheduled Caste)

- S/o. Surat Singh

Daftri

C/o Deputy Controller of Stores,
Section F, General Stores,
Northern Railway, Shakurbasti,
Delhi. ’

Ram Vir Singh (General)

S/0. Gobind Singh

Khallasi

C/o Deputy Controller of Stores
Section F, General Stores,
Northern Railway, Shakurbasti,
Delhi.



24,

25.

26.

27.

28.

29.

Ranbir Singh (General)

S/o. Bakshi Ram

Sr. Khallasi

C/o Deputy Controller of Stores,
Section F, General Stores,

Northern Railway, Shakurbasti,
Delhi.

Rashe Shyam (General)

S/o. Shyam Lal

Khallasi .

C/o Deputy Controller of Stores,
Section ISA, Track Depot
Northern Railway,

Ghaziabad.

$hashi Lata (General)
S/o. Darshan Lal
Daftri

- C/o Deputy Controller of Stores,

Section Yard, General Stores,

Northern Railway, Shakurbasti,
Delhi.

Siri Nath (General)

S/o. Sukh Ram

Sr. Khallasi : :
C/o Deputy Controller of Stores,
Section F, General Stores,
Northern Railway, Shakurbasti,
Delhi.

Sukh Pal Singh (General)

S/o. Braham Pal

Khallasi |
C/o Deputy Controller of Stores,
Section RS, General Stores,

Northern Railway, Shakurbasti,
Delhi.

Sunil Dutt (General)

S/0. Saheb Singh

Sr. Khallasi

C/o Deputy Controller of Stores,
Section RS, General Stores,
Northern Railway, Shakurbasti,
Delhi.
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30.

Tharu Ram (General) \
S/o.Jagan Nath '

Daftri

C/o Deputy Controller of Stores,

Section Yard, General Stores,
Northern Railway, Shakurbasti,

Delhi. ...APPLICANTS

VERSUS

Union of India

Through General Manager — Northern Railway
Headquarters Office Baroda House
NEW DELHI

Control of Stores
Baroda House

“New Delhi.

Deputy Control of Stores
General Store
Shakurbasti,

New Delhi.

Amar Pal Meena (Scheduled Tribe)
S/o. Mewa Ram Meena
Khallasi

~ C/o Deputy Controller of Stores,
- Section Despatch, General Stores,

Northern Railway, Shakurbasti,
Delhi.

Bal Kishan (Scheduled Tribe)

S/o. Nanoo Ram
Sr. Khallasi

C/o Deputy Controller of Stores,

- Section Yard, General Stores,

\’)

Northern Railway, Shakurbasti,
Delh|

Bhagwan Dass (Scheduled Caste)
S/o. Ram Swaroop

Khallasi

C/o Deputy Controller of Stores,
Section STY, General Stotes,
Northern Railway, Shakurbasti,
Delhi.




10.

11.

12.

Chandra Pal Singh (Scheduled Caste)

S/o. Ram Sanehi Lal

Khallasi

C/o Deputy Controller of Stores,
Section Despatch, General Stores,

Northern Railway, Shakurbasti,
Delhi.

Gajanand (Scheduled Tribe)
S/o. Bhoman Ram

Sr. Khallasi

C/o Deputy Controller of Stores,
Section F, General Stores,

Northern Railway, Shakurbasti,
Delhi.

Ganga Prasad (Scheduled Caste)
S/o. Balwant

Khallasi

C/o Deputy Controller of Stores,
Section Yard, General Stores,
Northern Railway, Shakurbasti,

Delhi.

Gorakh Nath (Scheduled Caste)
S/o. Nagina Prasad

Khallasi ,
C/o Deputy Controller of Stores,
Section ETD, General Stores,

Northern Railway,

Ghaziabad.

Jagram Singh (Scheduled Caste)
S/o. Buddhan Singh

Khallasi |

C/o Deputy Controller of Stores,
Section SIG, General Stores,
Northern Railway,

Ghaziabad.

Lakhu Ram Meena (Scheduled Tribe)
S/o. Bodan Ram

Daftri

C/o Deputy Controller of Stores,
Section Press, General Stores,

Northern Railway, Shakurbasti,
Delhi. '
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13.

14.

- 15,

Latesh (Scheduled Caste)

S/o. Phool Singh

Khallasi

C/o Deputy Controller of Stores
Section SIG, General Stores,
Northern Railway,

Ghaziabad.

Man Singh Meena (Scheduled Tribe)
S/o. Ganga Sahai Meena

Khallasi

C/o Deputy Controller of Stores,
Section Despatch, General Stores,
Northern Railway, Shakurbasti,
Delhi.

Mohan Ram (Scheduled Caste)
S/o. Prem Ram

Daftri

C/o Deputy Controller of Stores,
Section G, General Stores,

- Northern Railway, Shakurbasti,

16.

17.

18.

Delhi.

Om Prakash (General)

S/o. Dalpati Ram

Sr. Khallasi

C/o Assistant Controller of Stores Diesel

Northern Railway, Tukhlakabad
Delhi -110044.

Prem Singh (Scheduled Caste)
S/o. Ram Swaroop

Sr. Khallasi

C/o Deputy Controller of Stores,
Section Yard, General Stores,
Northern Railway, Shakurbasti,
Delhi.

-Puran Chand (General)

S/o. Ram Dass
Sr. Khallasi .

C/o Deputy Controller of Stores,

‘Section DEPOT, General Stores,

Northern Railway, Shakurbasti,
Delhi,
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19.

20.

21,

22,

23.

24,

Rajesh Kumar (Scheduled Caste)
S/o. Kashmiri Lal

Khallasi

C/o Deputy Controller of Stores,
Section G, General Stores,
Northern Railway, Shakurbasti,
Delhi.

Ram Niwas Meena (Scheduled Tribe)
S/o. Kishan Lal Meena

Khallasi : :

C/o Assistant Controller of Stores Diesel

Northern Railway, Tukhlakabad
Dethi -110044.

Ram Singh (Scheduled Caste)
S/o. Pyare Lal

Khallasi

C/o Deputy Controller of Stores,
Section SIG, General Stores,
Northern Railway,

Ghaziabad

Ram Singh (Scheduled Caste)
S/o0. Ram Chand
Khallasi

C/o Deputy Controller of Stores,

~ Section SIG, General Stores,

Northern Railway,
Ghaziabad.

Rama Devi (Scheduled Caste)
S/o. Surendra Kumar

Peon J _

C/o Deputy Controller of Stores,
Section F, General Stores,
Northern Railway, Shakurbasti,

- Delhi.

Ramesh Chand Meena (Scheduled Tribe) .
S/o0. Ganga Ram Meena -

Khallasi

C/o Deputy Controller of Stores,

Section YARD, General Stores,

Northern Railway, Shakurbasti,
Delhi.
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25.

26.

27.

28.

29.

30.

Ramesh Kumar (Scheduled Caste)

S/o. Mai Chand

Khallasi

C/o Deputy Controller of Stores,
Section E, General Stores,
Northern Railway, Shakurbasti,
Delhi. |

Randhir Singh (Scheduled Caste)
S/o. Salek Chand

Daftri '

C/o Deputy Controller of Stores,
Section EMU, General Stores,
Northern Railway,

Ghaziabad.

Saroj Rani (Scheduled Caste)
S/o. Raj Kumar

Peon

C/o Deputy Controller of Stores,
Section CR, General Stores,
Northern Railway, Shakurbasti,

Delhi.

Satya Bhan Singh (Scheduled Caste)‘

S/o. Kewal Singh

- Khallasi

C/o Deputy Controller of Stores,
Section EMU, General Stores,
Northern Railway,

Ghaziabad |

Surinder Kumar (General)

S/o. Ram Swaroop

Khallasi

C/o Deputy Controller of Stores,
Section RS, General Stores,
Northern Railway, Shakurbasti,
De|h|

Vipin Kumar (Scheduled Caste)
S/o0. Babu Ram

Khallasi .

C/o Deputy Controlier of Stores,
Section EMU, General Stores,
Northern Railway,

Ghaziabad.
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31. Visiiwanath (Scheduled Caste)
3/0 Laxman Kaim,
Sr. Khaliasi,
i
Sector DSL, General St
Northern Kaiiway, Shak

Deihi.

Advocates @ Shri 3. Imam Mel
Suiirawardy, lears
Siir: K.L. Dnawan, learned counsei of

respondents.

OBDER (Oral)

Hop'ble Shri V.K. Majotra. Vice-Chalrman

Appitcants have chaiienged Annexure A-1i  da

o
s
o
R

50} 1

11/12.3.2003 whereby respondentis nave selected

¢
ot
Q‘l
[
gx

uc
T

number  of  persons belonging to ST/3C/0BC ailegediy

Lgnoring tie claim of general category candidates.

Z. Al the outset, it was pointed out by tlhe
learned counsel for official respoudents tnat wnile ne

is representing respondents i,Z &3 only, the remaining

private respondents are not present.

“y i,

3. we find that respondents 4 t©o 31 had

-

refused the Dasti notices and as such service of

notices on them 1s presumed and they are proceeded

4. Learned counsel ol applicanis stated that
witlle 104 candidates nad appeared in the written test

s

acancies for tie post of Group-C Cilass-ili

-
C;
-
=
<

posts in  33-1/3% promotee quota, respondents nave
selected a total of 248 persons, most of which velong

Lo Si/5C categories. Leafned counnsei stated that




1z

applicant Dbelongs to general category and re.has not
been seiected as  tihe respondents nad maia fide
intention.

S5, On the other hand, learned counsel o0f
respondents contended that appiicants did not gualify
in the written test held for the selection for the
post of Cierk—Cﬁm-Typlst. 249 candidates (20 3C, © 3i
and 3 UR) qualified for viva-voce test. As a resuit
of written and viva-voce tesi, respondents selected a
provisional panel of % candidates {4 3C, 2 St anda I

UK) (Annexure K-1). Appilcants could pol guaiify for

being placed in the provisional panel for promotion.

o. it 1s not applilcants’ cialm tiatl tihey had
qualified in the written test. Therr right 1s
restricted to cohsiderationn oniy. ey uwad veen

wonsidered but  did not qualify in the written test.

They nave also notl been abie to establishh the malia
fide intention of the respondents 1n selecting
candidates other than ttne applicanis. Applicants
attempt seemsto be that Tribunal should hoid oV ing

a
a

efiquiry as Lo Llie number ol vacauoxes) @y& iarge

aumber of rfeserved candidailes qualiified in tine wrlten
‘
aiid  viva voce test elo. ine courts cannut iiduige i
suchh a roving enguify as sougnt DY Llie appiicants.
'l Havillg been coinsidered DUl tiot foutd
succesgiui, we do not find any merit in the claims o1

tile appitcants. Accordingly, tiss 04 1s dismissed.

o~
/ w{/t/(ﬁﬁ/{"'\“
S loger ™
{ Shanker Haju) {V.h. Majotra,
Memper (J) Vice-Chatrman (A)
Ge.
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